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FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP· 
MENT (SHRI B. S. MURTHY): (a) 
Yea. 

(b) These islands are very small and 
the roads (in these islands) are nol fil for 
vehicular traffic. 

(c) The hospital and primary health 
COfttres are within easy walking distancc 
of inhabited areas. As such the need for 
providing vehicles is not felt. 

. Cost of Production of Fertilizers 

1599. SHIU M. N. REDDY: Will the 
Minister of PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS be pleased to state : 

(a) whether any machinery exists to 
apply the tools of managemenl, statistics 
and economics to minimise the costs in 
production of fertilize,.. and more parti· 
cularly in its distribution ; 

(b) If so, how far this machinery hag 
helped in giving tangible results ; 

(c) the results achieved In assessina 
the cost of production durina the last 
tlUee years ; and 

(d) if not, the dynamic approach 
proposed to be made in these directions 
to achieve the desired results ? 

THB MINISTER OF STATE IN THE 
MINISTR Y OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI D. R. CHAVAN): 
(a) Such tools as Statistical quality 
Control, Production Planninll and C0n-
trol, Costlnll and Budaetory Control, 
ItJventory Control are in use in the 
fertilizer plants. 

(b) Tanlible results have resulted by 
the application of such tools. 

(c) Application oC th.- technique. 
haw resulted In improvinl the perform. 
UICC and cost of prodw:tion. In panic-
ula1" In \be cue of FCI : 

(i) Substltulion of Dolomite for 
Lime and Caustic Soda for Potaab 
at Nanpl. 

(iI) Modification on dzc of bap UIOd 
at NanpI Cor PldLini CenJIb-
en. 

(iii) Improvement of product pattern 
to produce hiaher analysIB fct1lliz­
ers at Trombay. 

(iv) Diversiricatlon proJP"lll!lll1e, tao 
eluding utilisation of the bypro-
ducts etc. at Trombay. 

(v) Production of indilenOUI catalyats 
by the P.t D Division of FCl 
etc. 

(d) It is proposed to continue the 
application of such technlquee and further 
strengthen the orpn.isation to meet the 
increasinl demand of fertilizers. 

1600. SHRI M.N. DEDDY: WiD 
the Minister of FINANCE be plerued to 
state: 

(a) whether Govemment are aware 
that the Life Insurance Corporatloa 
take recourse to delaylna tactica to pa, 
the matured policies of the policy holders 
by ukina them to prod"ce birth 
certificates and other supcrflous eviden­
ces; 

(b) the reasons why such certificates 
and docwnents are not called for at 
1fIe time of lakinl policies or Ihreo 
months before the policies are matured: 
and 

(c) the steps which bave been taken 
or proposed to be taken to payout the 
matured policies within a month of their 
maturity? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCB 
(SHRI MORARJI DESAI) : (a) and (tI). 
In view of the Inability of the pr0po­

nents to furnish proof of aac alonl with 
the proposal, the LIe hu been pennllt­
Ina the policyholders to proft tho all 
at a later date. SI""" the premluJll 
challled on • policy depend. on tho ... 
of the lire usured, it II ~ to 
CIIIUCe that there _ no d~p&IIC)' ill 
tho ... ltated in the poliC)'. AI pr-t. 
In the calC of matured policMI when 
tile ... hu DOl been prOYCd, the Corpe. 
ration calk foc the proof, 4 .-til. q 
adV&DCe of tho .... of lIIIIIurilf. The 
Corporation bu, bowe __ , cIIddM 
thaI U f_ 1.4.8. tile fIIIIOf of ... 
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should be ~ubmitted along with the 
proposal in a\l cases. 

(c) The intimation reaarding claim 
is normally sent to the policyholder two 
months In advance to enable him to 
complete all the required formalities 
before the date of maturity. Where the 
requirements are satisfied in time the 
claims are generally settled promptly. 

Settlnll up of Regional and National Grip 

1602. SHRI M. N. REDDY: 
SHRI BHOLA NA TH 

MASTER: 
SHRI MAHARAJ SINOH 

BHARTI : 

Will the Minister of IRRIOATION 
AND POWER be pleased to state : 

(a) whether it is a fact that inter­
State differences and financial considera­
tions are an Impediment to the establish­
ment of regional and national grids in 
the country; 

(bl if so, to what extent these 
difforences have becn ironed out; 

(c) the progress made so far in tho 
various Statos for selling up regional and 
national grids; and 

(d) when the national arid system 
11 likely to be comploted 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIOATION AND 
POWER (SHRI SIDDHESHWAR 
PRASAD): (a) Yes, to a large extent. 

(b) to (d). The Centre has accordlnilly 
decided to include the prOllfamme of 
construction of interoState and inter­
Resional lines in the Centrally aponlOred 
achemes during the Fourth Plan. The 
proarea5 made in the establishment of 
RealOl\81 Electricity Orids with the aim 
of forminll an all-India Electricity 
Grid by Inter-connectinll various power 
lyatems In tho States is alven below :--

Non"" R .. lon : This Rogion com­
prises the Stales of Punjab, Uttar Pradesh, 
Rajasthan, Haryana, Jammu and Kashmir 
and the Union Territories of DeIhl, 
Chandlsarh and Himachal Pradesh. 
Uttar Pradesh and Deihl arc t'OIUICCted by 
a 220 kV link which was completed in 
1966-67 and Is presently belna operated 
at 132 kV. Pw!,Iab and Haryana ... 

already inter-connected by 220 kV trans­
mission links from the Bhakra System. 
The 220 kV link between Delhi and 
Ballabhgarh in Haryana was completed In 
November, 1968, and Haryana is availinll 
of power from the Indraprastha Station 
at Delhi. The 132 kV link between Sina 
in Haryana and Hanumangarh in 
Rajasthan is under construction and Is 
expected to be completed by June, 1969. 
The 220 kV link between Hissar in 
Haryana and Khetri in Rajasthan bas 
recently be~n completed. 

Westem Region : This Rogion com­
prises the States of Oujarat, Maharashtra, 
Madhya Pradesh and the Union Terri­
tories of Ooa, Daman &; Diu. The 220 
kV line between Navsari in Oujarat and 
Tarapur Nuclear power Station in 
Maharashtra was completed in 1967. On 
completion of the 220 k V link inter-con­
neeting Tarapur Nuclear Power Station 
with Borivlli in Maharashtra - this line 
is under construction and is expected to 
be completed by April, 1969 - Oujarat 
and M~harashtra would be inter-connect­
ed via Tarapur. The 132 kV link inter­
connecting Chandni in Madhya Pradesh 
with Bhusawal in Maharashtra has been 
completed and energised in January, 1969. 
Maharashtra is availing powor from 
Madhya Pradesh through this Iino. 

Southem Region : This Region com­
prises the States of Tamil Nadu, Mysore, 
Andhra Pradesh, Kerala and the Union 
Torritory of Pondicherry. The 220 kV 
link between My.ore and Tamil Nadu 
was completed in 1965 and the 110 kV 
link between Kasarllode (Koral a) and 
Mangalore (Mysore) was completed in 
1966. The 220 kV transmission Iino bet­
weon Pamba in Kerala and Madura! In 
Tamil Nadu has been completed and 
commissioned. Tamil Nadu is presently 
availinK power from Kerala throullh this 
line. The 220 kV line between Cudappah 
in Andhra Pradesh and Singarapot in 
Tamil Nadu is UIIder con~truction and It 
Is expected to be completed durin. 1969. 

Ealten ReIIIOII : Thll Region compri_ 
tho States of West Benll8l, Bihar, Orl_ 
and the power syakm of the Damodar 
Valley Corporation. This Region Is al-
ready inter<ODJlCCted by means of 132 kV 
lines. 




